Dy. o269 RIACP/Civil Lines 'Dispatch No...g.{..“}.-
Dated@o‘Z[DﬂLqu49 Reader SHU/.:. Lines el
. ) e | s

BEFORE NATIONAL GREEN TRUBUNAL PRINCIPAL BENCH NEW
DELHI '

In the matter of :-

Nakul Kapoor .......Petitioner
Versus | '

Delhi pollution control committee and others ... Respondents

Status report

Hon’ble Sir,

Parawise comments/reply:-

1. No comments as this the introduction of the petitioner.
2
(@) In this regards it stated that a complaint was received in PS

Civil Lines vide DD no. 51 Dated 05/12/22 which was marked to S| Tarun
Kumar PS Civil Lines, for enquiry and.report. The 1.O. SI Tarun Kumar
enquired into the matter which reveals as the 1.O. requested the petitioner
several time to join the enquiry but‘the petitioner never tuned up nor
provided the screenshot/video to establish the real facts, to the enquiry
~ officer SI Tarun Kumar of PS Civil Lines, Delhi. However, a closed
borewell was found at 2 B, Goela Lane, Civil Lines, Delhi for which a
letter was sent to the area SDM for site inépection on dated 19.05.23.
Finally after the long wait 1.O. submitted his enquiry report and
recommended to file the complaint as the matter is of civil in nature in
lack of evidences not provided by the petitioner and no offence was made
out. The complaint was filed accordingly. The same is annexed herewith

as annexure P.
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Later, SDM lodged a complaint at PS Civil Lines on dated 17.05.24
against the occupier alleging that on dated 02.11.23, SDM had sealed
the borewell working at 2 B, Goela Lane, Civil Lines, Delhi. However on
dated 12.04.24 during inspection SDM found that seal has been tampered
by owner/occupier. Therefore, SDM gave- a complaint against the
occupier/owner who tampered the seal. Regarding this a case FIR No.
374/24 u/s 188 IPC dated 01.08.24 has been registered and case is
pending investigation. Copy of FIR has been attached as annexure R. ,

(b) No comments for want of knowledge.
(c) No comments
(d) No comments in view of (a) above
(e) No comments
() No comments
(@) No comments in view of (a) above
(h) No comments
(i) No comments
() No comments
(k) No comments as it is not the part of original complaint given in the
PS Civil Lines by the petitioner.

Submitted Please. %\ M

\ o
oY

Insp Randheégr Kumar Ravi

Jorwandiosh Ple oge SHO/PS Givil Lines, Delhi
et

ﬂc N C/TIH 0208y
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: FIRST INFORMATION REPORT

(Under Section 173 B.N.S.S.)
AN o1

(arar 173 Y. @ wa. vE. & ar=ta)

1.District (Grem):  NORTH (DELHI) Year(ad): 2024 P.S.(arm):  CIVIL LINES
FIR No(n.g.R&): 0374 Date & Time of FIR (a f&=ia &Y ww ): 01/08/2024

Act(s)(artfam ): Section(s)(aTT(W)):

N

- IPC 1860 188

3. Occurrence of Offence (3rutiy &t Te-):
(@ pay(fg):  FRIDAY Date From(femi® /):  12/04/2024 Date To(feai® aa): 12/04/2024
Time Period (W Time From (@a@ d): 00:01 hrs Time To (WHY d&): 23:59 hrs

(b Information received at P.S.(aTAT Sigi a1 WA &% Date(fe7i®): 01/08/2024 Time 23:20 hrs
(c)General Diary Reference (U=i=mat Entry No.(wfaf2  100A Date/Time 01/08/2024 23:35
4. Type of Information (a7 &1 Written )

5. Place of Occurrence (UcHTESH ):
(a) Direction and Distance from P.S (T @ g slk =~ N/A, 2.5 Km(s) : Beat No(fie €.) : 08
(b) Address(uar): ,H.NO. 2B GOELA LANE ,UNDER HILL ROAD, CIVIL LINES DELHI

(¢) In case, Outside the limit of the Police Station (afe arr dar & argt § ):
Name of P.S(ATAT &1 ATH): District(fn):
6. Complainant / Informant (Rraraamat /gamaaf ):
(a Name(sit4): MANI BHUSHN MALHOTRA (C/0O) SDM CIVIL LINES
(b Date/Year of Birth (5= faf& 1965 Nationality (T&i@an):  INDIA
(c)Passport No.(arauid @.): Date of Issue (ST & &Y fafy Place of Issue (ST @&t &t

(d Occupation GOVT. OFFICIAL GAZETTED
(e Address(uar): CIVIL LINES ,DELHI, CIVIL LINES, NORTH, DELHI, INDIA, 9718971739,

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(ara/ ®ferer /arama
&1 ¥ faawn afga avfa

8. Reason for delay in reporting by the complainant/informant (Fmraawaf / gammsat gro foré 28 @ gof sua & amon):
NO DELAY

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):
SL.No. (.4.) Property Type(Description) Est. Value(Rs.)({#q (¥ #))

10 Total value of property stolen (a8l g¢ arufey &1 o
11Inquest Report / U.D. Case No., if any (qeg @ifien Raré / 4. &Y. waww 7., i @



% District NORTH (DELHI P.S:  CIVIL LINES Year: 2024 FIR No: 0374 Date: 01/08/2024
) n

- _13 Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at [tem No. 2:
(@1 et arfard): 6 Iedw S & var awan g B e Ay e, §.2.9 Iea® uT & agd g ):

(i)Registered the case and took up the OR (am)
(wasur eof T a8 stiw & fora feran
(i) Directed (Name of the 1.0.)(srier arfdrsrdl @1 s;w TARUN KUMAR Rank (ue):
SI (SUB-INSPECTOR)
No(d.): 16190271 to take up the investigation (&I g amua grg # @ & faq Fde fean mar) OR
(iii Refused investigation due to(sii= & OR (% &R g fovam am)
(iv) Transferred to P.S(name)(T1=1): District(Frem):

on point of jurisdiction (@ &FTBR H FHU gEaiai)

F.IR read over to the complainant/informant,admitted to be correctly recorded and a copy given to the

free of cost : (Raraaadf / gernaal @ wafh ug & gars w2, ad) oof 8w ot e a1d Prges Rraaaaal o & madt) :

R.0.A.C.(3M.3.q.Hf1.):
14 Signature / Thumb Impression Signature of Officer
of the Complainant / Informant:
(Rrargagafl [ gaaraal & geanar / s a1 Farm): Name(ATH);JASWANT SINGH

Rank (4g): ASST. SI (ASSISTANT SUB-INSPECTOR)
No.(®.): 28893005

15 Date and Time of despatch to the court:
(arerera o dyur it e 3 gua):



153 e e o

‘v

GOVT. OF NCT DELHI,
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (CIVIL LINES)
KHASRA NO-549, OLD NDPL BUILDING
BURARI, DELHI-110084

F.NO/SDM/CL/NGT/15/2024] 110\ ~ DATE: o%]og\zozq

Sub Regardmg sealing of borewells at 2B, Goela Lane, Under Hili Road,
Civil Lines, Delhi-110054.

Whereas in pursuance of Hon’ble National Green Tribunal, New Delhi order
dated 06.10.2023, 01.11.2023 and 22.12.2023 in the matter of Nakul Kapoor Vs
DPCC & Ors. in OA No. 297/2023 the property No. 2B, Goela Lane, Under Hill
Road, Civil Lines, was inspected by the then SDM Ms. Meena Tyagi and 02 illegal
borewells were found running which were sealed on 02.11.2023.

Whereas a joint inspection was again carried out by Sh. Sunny Dalal, ASO,
R ~ O/o SDM Civil Lines and Sh. Pankaj Panday, JE, Delhi Jal Board at 2B, Goela Lane,
b Under Hill Road, Civil Lines, Delhi-110054 on 12.04.2024 and it was found that 01
borewell was dismantle by the owner/occupier and rest of 02 Nos of borewell were

in working condition which were sealed on 12.04.2024.

A show cause notice dated 20.04.2024 to Sh. Nagender S/o Late Sh. Musafir
Mahto(owner/occupier 2B, Goela Lane, Under Hill Road Civil Lines) Resident of
H.NO. 6B/1, Under Hill Road, Civil Lines Delhi was issued with the direction to
show cause why the borewells already sealed on 02.11.2023 has been tempered with

. seal and again put to the working condition.However, reply from Sh. Jitender
Sharma R/o 34/24, Gali No-14, Bhajanpura has been received(copy enclosed) which
is not found satisfactory.

Therefore, the borewells already sealed on 02.11.2023 has been tempered
w1th seal and again put to the workmg condition. A legal action ‘may be taken

T

%? To&w\ ! MANI BHUSHN MALHOTRA
: ; f SDM (CIVIL LINES)

\ Enclosed:

e e Lo . Copy of sealing memo dated 02/11/2023.

' . Copy of joint inspection report datéd 12.04.2024.
\j\ W

3

W N =

. Copy of Clarification dated 19.04.2024 by Sh. Pankaj Panday, JE DJB and Sh.
Sunny, ASO, O/o SDM Civil Lines regarding joint inspection report dated
12.04.2024

. Copy of show cause notice issued to Sh. Nagender S/o. Late Sh. Musafir Mahto.

. Copy of reply received in this office on 22.04.2024 from Sh. Jitender Sharma, R/o
32/24, gali no-14, Bhajanpura.

9 0

To

SHO, Civil Lines
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leference attached:-

Subiect:- Regarding complaint against the owner/builder of property
bearing no. 2 B, Goela Lane, Under Hili Road, Civil Lines, Delhi 110054
against illegal draining the rcund water'ftj)f"""é;fé);"'éfrfil'c.ting the basemert
and damaging trees. s

Gist_of the complaint;- The complainant Sh. Nakul Kapoor presently
residing at H.No. 5642, second floor, gali No. 2, New Chandrawal,
Jawahar Nagar, Delhi 110007 alleged that the owner/builder of aforesaid
Property is constructing basement, illegally draining the ground water
and flushing the same in the sewer line and also damaging the nearby
trees.

Enqguiry_conducted:-

On the receipt of cornplaint, the enquiry got conducted and the
complainant got contacted several times on his given mobile phone to

establish the real facts of the complaint but the complainant never
responded and adopted delay tactics with one pretext to others and
never joined enquiry and never provided the screenshot of the video
and images which he claimed to have despite of repeated requests.
DD entry in this regard is enclosed herewith as annexure A. »

After that, address given by the complainant was also visited by
the undersigned but complainant was not found present there.
Caretaker/owner of the property stated that Nakul was living on the
above said address as tenant and lived there for 3-4 months and left
from there in march 2023. He does not know new address of the
Nakul. Self-written statement of caretaker/owner Mayank Nagar has
been attached herewith as annexure B.

On local spot enquiry, it revealed that there has some
construction for the past 5-6 months at property in question for which
the beat staff of area has sent information letter to MCD authority vide
no. 1900-1906/R-SHO/CL PS Civil Lines, Delhi dated 11/10/22 and the
same is annexed herewith as annexure C. Further owner of above
said property Sh. Lokesh Gupta joined the enquiry who stated that all
the allegation are false and baseless. He is constructing his property
as per MCD norms. Statement of alleged builder/owner Sh. Lokesh
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~Gupta was recorded which is annexed herewith as annexure D. As for
draining water, a closed borewell was found there, for which a request
letter has sent to the area SDM for site inspection and the response
~u thereof is awaited till date. Received copy of the letter has been
annexed herewith as annexure E. Moreover, no any damage to nearby
trees was noticed.
Conclusion :- Keeping in the view of above said facts stated above,
the allegation found not to be substantiated and matter is of civil in
nature and no criminal offence is made out. As approve, the complaint

i rg -
{§ f
ok
S| Tardn Kumar
PS Civil Lines, Delhi

may be filed please.

Forwarded please

M g /. P
%WL 2

SHO/CL

g
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ced OO (DT Eh/Section:CIVIL L INES GHD No. 01184

Pl LU0 Pine: 23:46:00
by Muade For

Rank / Name /| PIS No. of Police

Ulilcer :
SUBINSPECTOR /T PARUN KUMAR/ 165190271

informalion

Lunforimation

0D Briet

fuis now lodgaed Lhat during the course of enquiry ol complaint no. 1, 834 Dated
GO2/22 complainant,

akcul Kumar never came 1o police station civil Lines Lo join
igtiry. However, many Limes compiainant Nakul Kumar and his advocate were
contacted theough Lelephomcally on number 98730881 26, 9013502888 and asked
ROjuin enguairy and to provide othee informalion ole. bul somelimes Lhey did not.
pick the phone or sometimoes Lhey jusl made excuses. All Lhe [acls have been Lotd
Lo SHO sir Wreitlen by soelf.

VO COMPUTER COMYy

Signalure
SUBINSPECTOR / BALDEV SINGI/28882010
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Complaint LC 834/22 Date 06/12/22 PS Civii Lﬂneé, Delhi

To
The Sub Divisional Magisirate
Civil Lines, Delhi

Sub:- Reguest to inspect the property no. 2B Goela Lane, Civil
Lines, Delhi regarding borewell instalied at the site

Sir, - .

It is submitted that a complaint vide no. LC-834/22 was received
at police station Civil Lines, Delhi and the same was enirusted to
undersigned for further neces‘sary action. Complainant stated in his
written complaint _that complainant namely Nakul Kapoor presently
residing" at H.No. 5642, Second floor, Gali No. 2, New Chandrawal,
Jawahar nagar, Delhi -110007 is a law abiding citizen and environmental
& nature lover and he is filing the present complamt and requesting
you all to take immediate legal and strict action against the owner and
builder of property beanng no. 2 B, Goela Lane, Under Hill road, civil
Lines, Delhi-110054. The phorocopy of the complamt has been attached
herewith. ,

During the course of enquiry, sincere efforts were made to coniact
the complainant but he never came to pblice station nor joined the
enquiry. Complainant did not provide the video & necessary information.
His given address in the complaint was visited where owner stated that
complainant was a tenant and left the'-roo.m 2 months ago. His new
place is not known. During the Ioc;al enquiry, property i.e. 2 B, Goela

Lane, Under Hill road, civil Lines, Delhi-110054 was visited where a .

borewell was found present at the site on which owner Lokesh Gupiae
Stated that it was installed 40-45 years ago and now waier was used
from tanks. Statement of the owner was fecorded i.e. atiached herewith.
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Sub - Information regarding construction at P. No.- 9. *\nea_}lu L»vu; ._'.4\\41 \f@
i ‘)@f}[}fa—', r S‘-Ap

Sir, |

 am to inform you that fresh construction is being carried out the above
premises. You arc requested to lake necessary action at your end. Details of
property/builderfowner given below:

S. No. | Place of (;onstruct.ion - | Area -
1 I Nameof Land Lord lokess (_’,,-u_f,«}&
2 | Nameconstuctor ’ — 9k 57,51 .

3 | Type of Constriction

4 Area of construction - ow j Jom-e r,(’}'/«i ’/
' S Repair/New construction ' e
i
i 6 Residential - accommodation |
. converted to commercial purpose -
g 7 Construction is small/big and E L
i blatant. (("?Na) S
SN —— L U —
He Jageb rieszjn
e Owl Livey RELE T :
- ' ; S W0 e g s Q‘{,,;,n/ *"‘k—l‘f--- : gj .
Copy for information to - N RS Yours;smoere.y _
g Gr oEiGity-S
ACICSPZ . / e O 3 s \"i\\q‘/
2. DCP, Mewhh . sHo Y AT

2, DCP;8TF, ..
4. Dir. Vigilance, NQMC
5, SOM, £ Q:j;w/w o

0. C')Wnr,.-:r of Propertly
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Therefore, you are requested io inspsact the site i.e. 2 B, Goela
Lane, Under Hill road, civil Lines, Dethi-110054 regarding the borewell
installed at the site.

Submitted please.

/7}

‘ ot
Sl Tarun Kumar

PS Civil Lines, Delhi

P
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DATED: 5/ /% /%%

[ Commissioner .

Muricipal Corporation Of Delhi (MCD) i

Civic Center, 4" Floor ST 79 e ST

' : ’ N L YA L OO AL
fawaharlal Nehru Marg, (! b L &0 1‘1’:
Darya ganj, Delhi-110002. Ty i !( /' !
e

2. Member Secretary,

Delhi Pollution Control Committee (DPCC),

Kashmere Gate, Delhi
3. Commissioner of Poljce

Delhi Police,
Police Headquarter,
Jai Singh Road, New Delhi.

4, Chief Executive Officer,
Delhi Jal Board, .
Govt. of NCT of Delhi,
Varunalaya-II, Karol Bagh, ' ..
New Delhi-110005 \

v~ SHO
P.S. Civil Lines,

Civil Lines, Delhi

SUB: COMPLAINT AGAINST ILLEGALLY DRAINING THE GROUND
WATER, FOR CONSTRUCTING BASEMENT, AND FLUSHING THE
SAME IN THE SEWER LINE FROM MORE THAN 3 TO 4 MONTHS. AND
ALSO DAMAGING 2-3 TREES FOR CONSTRUCTING BASEMENT.

AND REQUIRE URGENT ACTION

Respected Sir(S)

I Nakul Kapoor presently residing at H. No. 5642, Second Floor, Gali
No.2, New Chandrawal, Jawahar Nagar, Delhi-110007 is a law abiding citizen
and environmental & nature lover and I am filing the present complaint and
requesting you all to take immediate legal and strict action against the owner
and/or builder ofproperty bearing no. 2B, Goela Lane, Under Hil Road, Civi]
Lines, Delhi-110054 above mentioned illegal acts on the basis of the following
facts and points;

2 A AN
AN -
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A. The owner/builder of the aforementioned property is constructing the
basement in the property and illegally draining the grouud water and.flushing
the same 'n the sewer line of Delhi Jal Board. .

[P

B.  The" owner/builder draining and flushing the ground water from inore
than 3 months.

C.  There are 3-4 trees adjacent to the baseme:f;lt and the construction of
basement will damage/kill them.

D. T also have a video which corroborates this complaint. Complainant had
taken the screenshot from the video and file some images alongwith this
complainant.

It is pertinent to mention herein that, in the basement, the water is coming out of
from rocks. It is further pertinent to mention herein that civil lines area is
situated adjacent to Kamla Nehru Ridge and there are 2-3 natural lakes in the
ridge and one of the lake is Khooni khani Jheel. The water which is draining by
the owner/builder is ground water or either the source of that water might be
one of the lake situated at Kamla Nehru Ridge. |

Therefore, I requested you all the Sir(s) to.'_'take immediate and strict
action against the owner/builder of the property bearing no. 2B, Goela Lane,
Under Hill Road, Civil Lines, Delhi-110054 and prompt action require to do

measure to restore the ground water or source of the water. |
[ | b\ -
N 8‘«\’\‘{/ =
W
Nakul Kapoor

M:9873088126
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